FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF LOG 9 MATERIALS SCIENTIFIC

PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Log 9 Materials Scientific Private
Limited
2. | Date of incorporation of corporate debtor 21/04/2015
3. | Authority under which corporate debtor is | ROC Bangalore
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U29253KA2015PTC126433
Identification No. of corporate debtor
5. | Address of the registered office and principal | #9, Bellary Road, Off Jakkur Main
office (if any) of corporate debtor Road, Next to AB Nuvo Ltd, Jakkur
Layout, Bangalore, Karnataka, India —
560 092
6. | Insolvency commencement date in respect of | 15-09-2025
corporate debtor (Order Received on 22-09-2025)
7. | Estimated date of closure of insolvency | 14-03-2026
resolution process
8. | Name and registration number of the | CA Neeraja Kartik
insolvency professional acting as interim
resolution professional IBBI/IPA-001/IP-P01445/2018-
2019/12137
9. | Address and e-mail of the interim resolution | neerajakartikip@gmail.com
professional, as registered with the Board
202, Padmasani Apartment, Plot no
58/2 Shivaji Nagar, Nagpur - 440010
10. | Address and e-mail to be wused for | cirp.log9materials@gmail.com
correspondence with the interim resolution
professional 202, Padmasani Apartment, Plot no
58/2 Shivaji Nagar, Nagpur - 440010
11. | Last date for submission of claims 07-10-2025
12. | Classes of creditors, if any, under clause (b) of | Name the class(es)
sub-section (6A) of section 21, ascertained by | NA
the interim resolution professional
13. | Names of Insolvency Professionals identified | 1. NA
to act as Authorised Representative of | 2. NA
creditors in a class (Three names for each | 3. NA
class)
14. (a) Relevant Forms and (a)Web link for relevant forms:

(b) Details of authorized representatives

are available at:

https://ibbi.gov.in//en/home/downloads

(b)Physical Address: NA




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of Log 9 Materials Scientific
Private Limited on 15-09-2025. (Order Received on 22-09-2025)

The creditors of Log 9 Mobility Private Limited are hereby called upon to submit their claims
with proof on or before 07-10-2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class NA in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

H Digitally signed by
Neeraja Neeraja Kartik

. Date: 2025.09.26
Kartik 13:05:44 +05'30'
Name and Signature of Interim Resolution Professional : CA Neeraja Kartik
Date and Place: : 26-09-2025, Nagpur
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I, Vimetha Rajendran, aged
about 33 years, R/a. Block No. 1,
Door No. 3, Old Model House,
Hoysala Nagar, Murphy Town,
Bangalore-560008, do hereby
declare that | have changed my
from R Vimetha to
Vimetha Rajendran, vide
affidavit dated 25.09.2025,
sworn to before Prakasha .C,
Advocate & Notary, Bengaluru.

|, Kalyani, aged about 42
years, R/a. 27, 2nd Main Road,
8th Cross, Janakiram Layout,
Bangalore-560033, do hereby
declare that | have changed
my from Elizbeth Rani to
Kalyani, vide affidavit dated
25.09.2025, sworn to before
Prakasha .C, Advocate &
Notary, Bengaluru.
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Guardian Souharda Sahakari

W

Bank Niyamita

No. 139, Infantry Road, Bangalore — 560001. Ph: 080- 25580972 | 73 | 25580974
POSSESSION NOTICE

Under Rule 8(1) (For Inmovable Of Property) AJC No:- 86000127405
WHEREAS, The undersigned being the authorized officer of the Guardian Souharda
Sahakari Bank Niyamita under the securitization and Reconstruction of Financial
Assets and Enforcement of security interest Act 2002 and in Exercise of the
powers conferred under section 13(2) of the above act read with rule 9 of the
security interest rules issued a demand notice as on 30" June 2025 calling upon
the borrowers/sureties of (Mrs. Savitha N. | Mrs. Anitha N., Mr. Christopher
Marlow S., Mr. Newbigin G., Co-Applicants, Mr. Agilasithan-Gurantor) to
Repay amount Mentioned in the notice being Rs. 36,28,282/- (Rupees Thirty Six
lakhs Twenty Eight Thousand Two Hundred Eighty Two only) as on 23" July
2025 together with incidental expenses, costs charges etc, within 60 days from
the date of receipt of the said notice.
The Mrs. Savitha N. | Mrs. Anitha N., Mr. Christopher Marlow S., Mr. Newbigin G.,
Co- Applicants, Mr. Agilasithan-Gurantor) having failed to repay the amount,
notice is hereby given to the borrowers | Mortgager/ Guarantors and the public in
general that the undersigned being the Authorized Officer of the Guardian Souharda
Sahakari Bank Niyanita, Infantry Road, Bangalore, has taken possession of the
property described herein below in exercise of powers Conferred on his under
section 13(4) of the said act with rule 9 of the Security Interest (Enforcement)
Rules 2002 on 25™ Sep 2025.
The borrowers | Mortgager | Guarantors in particular and the public in general are
hereby cautioned not to deal with the property and any dealings with property will
be subject to the charge of the Guardian Souharda Sahakari Bank Niyamita for an
amount of Rs. 36,92,542]- as on 25" Sep 2025, with incidental expenses, Costs,
Charges Etc, Thereon The borrowers | Mortgager | Guarantors attention is invited
to provisions of the sub- section(9) of the section 13 of the Act, in respect of time
available, to redeem the secured assets.

SCHEDULE
All that piece and parcel of residential premises bearing Municipal No. 13,
13" Cross, Sagayapuram (Formerly Bearing Site No. 31 which is portion of S. No. 24
of Devarajeevanahalli) Division No. 48, Bangalore. Measuring East to West - 25ft,
North to South - 60 ft. Total area 1500 Sq.ft. Boundaries of the Land:- East
by: James Property, West by: Private Property, North by: 13™ Cross, South by:

Rahims property. . . o
For Guardian Souharda Sahakari Bank Niyamitha
Place: Bengaluru X

Date: 25.09.2025

|
Authorised Officer, CEO
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